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O.Purkayastha,, J.1. 

Heard Ilr.K.Sarker, ld.counse]. appearing for the 

applicant and 	 ld.coujsel appearing for the respondents. 

I'Ir.Sarkar submits that he wants to withdraw the case as his client 

has got all the reliefs claimed for DO n this application. Accordingly, 

the matter is disposed or as being withdrawn. No order as to costs, 
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